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the Government there are in support of
these people. I would like to know whether
it is fact that such large number of young
girls from the North-East are being lured to
go to South-East Asia, and, I would like to
know whether the government is giving any
help in the form of travel and other
facilities. This is a very serious problem. I
would like to know whether any such thing
has come to the notice of the hon. Minister.
This is my simple query.

DR. MURLI MANOHAR JOSHI: I
have made a note of this question because
the question relates only to the Indian
conditions.

MISS MABEL REBELLO: Sir, a lot of
school children, especially, the tribal
children from the Chota Nagpur area,
Raigarh, Sabguja in Madhya Pradesh, and
Ranchi, Gumbla and other areas in Bihar
are brought to Delhi, Calcutta and Bombay
as domestic servants. Most of them are
being ill-treated and eventually they
become child prostitutes. My first question
is this. Does the hon. Minister have any
figures? Does the government have any
figures about this? Have they ever made
any study of this? If they have the figures,
how do they propose to rehabilitate them?

Secondly, has the Government ever
dwelt deeply to know the causes of why
there is child prostitution? How are the
children being lured? Who is doing this? is
there any gang operating it? Does the
Government have any measures? Does the
Government have any plans to unearth this
sort of gang? And what do they want to do
in order to do away with child prostitution
and all the gangs that are operating in this
country?
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SHRI ADHIK SHIRODKAR: The hon.
Minister has just now answered that our
attitude towards women has to undergo a
radical change, but the manner in which -
women is projected in the movies in a
degraded manner, where repeatedly rapes
are shown, the lesbian spirit is shown, has
this anaesthetised our attitude towards
women? And if this is the major factor,
then, is there any provision made to
undertake radical changes in the manner in
which these scenes are projected in movies?
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Track Renewal in Gujarat

*83. Shri Ahmed Patel: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether track renewal was
undertaken in Gujarat during the last three
years;

(b)if so, the details thereof, year wise;

(c) whether Government have identified
the rail tracks, particularly the narrow
gauge lines, for renewal during 1998-99;

(d)if so, the details thereof; and

(e) by when the renewal work is likely to
be completed in the State?

THE MINISTER OF RAILWAYS
(SHRI NITISH KUMAR): (a) to () A
statement is laid on the Table of the House.
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Statement

(a) and (b) Track renewal works are not
sanctioned State wise and often fall in two
or more states. Gujarat is served mainly by
Western Railway and only a small portion
of the track is in Northern Railway. In the
State of Gujarat the track renewal carried
out in the last three years, in kilometres is
as given below:--

Year 1995-96 1996-97 1997-98
Renewals 143.64 155.97 152.80
Western
Railway
Nil Nil Nil
Northern
Railway

(c) and (d) Yes, Sir. Track renewals,
targeted for the year 1998-99 for the state
of Gujarat in kilometres are as under:—

Western Railway:

Broad Gauge: 115
Meter Gauge: 40
Narrow Gauge: Nil

Northern Railway: Nil

(e) The renewal of track is an on going
process and is undertaken as and when the
track needs replacement, subject to
availability of funds.
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MR. CHAIRMAN: Twenty minutes
have been taken on this one question.
(Interruptions) You can ask for a half-an-
hour discussion on this issue.
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SHRI GOPALSINH G. SOLANKI: Mr.
Chairman, Sir, so far as Gujarat State is
concerned, narrow gauge tracks are more
than broad guage tracks. The Railways are
removing narrow gauge lines. The hon.
Railway Minister stated that they were
going to restore three or four routes. This
matter was discussed with him. He had
promised that they were not going to
dismantle Lunawada-Godhra narrow gauge
line. But I came to know that some tenders
were floated to uproot the whole narrow-
gauge line. They are going to dismantle it..

So far as the Baroda-Pratap Nagar-
Sotaudyogpuri line is concerned, it got
uprooted owing to floods in 1992. At the
same time, I could also see that the
Kosamba-Umarpada narrow-gauge line in
Broach district also got uprooted owing to
heavy rains. But so far it has not been
restored. May I know from the Railway
Minister by what time they are going to
restore it? May I also know from the
Railway Minister why they are removing
the
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Godhra-Lunawada narrow gauge line?
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SHRI GOPALSINH G. SOLANKI: In
regard to the Godhra-Lunawada line, you

have only to restore the train. There is no
damage to the line.
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You have only to restore the train.
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Spurt in prices of Vegetables

*84. SHRI J. CHITHARANJAN:
SHRI A. VIJAYA RAGHAVAN:

Will the Minister of FOOD AND
CONSUMER AFFAIRS be pleased to state:

(a) whether there has been an abnormal
rise in the prices of onion, potato and other
vegetables during the last few months;

(b)if so, the details and reasons therefor;

(c) what measures have been taken to bring
down the prices of these items in the market
to a reasonable level; and

(d) whether Government imported
vegetables in the year 1998; if so, the details
thereof?

THE MINISTER OF CHEMICALS AND
FERTILIZERS AND MINISTER OF FOOD
AND CONSUMER AFFAIRS (SHRI
SURIJIT SINGH BARNALA): (a) to (d) A
Statement is laid on the Table of the House.

T The question was actually asked on the floor of the House by Shri J. Chithranjan



